GOVT OF NCT OF DELHI
WEIGHTS & MEASURES DEPARTMENT
C-BLOCK, VIKAS BHAWAN, |.P.ESTATE, NEW DELHI-110002
TEL. No. 23379266, FAX : 23379267

F 5(26)WamnQi2025 901~ 402— Dated: 21 [03'25

To
The Dy. Secy. (Question Branch),
Delhi Legislative Assembly,
Old Sectt., Delhi-110054

Subject : Reply of Vidhan Sabha Unstarred Question No. 262, asked by Sh. Jitender

Mahajan to be answered on 20.03.2025.

With reference to above cited subject, | am directed to forward herewith 100 copies

of reply of Unstarred Question No. 262 asked by Sh. Jitender Mahajan, duly

authenticated by the Competent Authority.
Yours faithfully

Encls : As above

(PANKAJ KUMAR)
CONTROLLER (LM)

Copy forwarded to : .
> PANKAJ KUMAR
1) The Director, Directorate of Information and Publicity, Govt. of crrtreiasdiod

above referred DLA Unstarred

Secretariat, Delhi alongwith 150 copies of the reply of
Question No. 262 of distribution of the House.
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“PANKAJ KUMAR
Controller (LM)
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